Bail Mattars No,: 1020/2020
State Vs Indar Prakash & Anr
FIR No. :368/2019

PS: Sarai Rohilla

UIS: 498A, 406, 34 IPC

051072020

Learned PO Mr. Naveen Kumar Kashyap, learmed ASJ-
04{Central)/Delhi is on first half day leave.
Present Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.

Mr. Ravinder S Garia and Mr. Shashank Singh, learmed counsel for
applicant through VC.

Mr. Ravinder Saini, learned counsel for complainant through VC.

At request, put up for 12/10/2020.
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(Neelofer’ABida Perveen)
First link-Special Judge, NDPSIDELHI/05.10.2020



Ball Matters Mo.: 1319/2020
Stato Vs VARUN AGGARWAL
FIR Mo, :22012020

PS: PRASAD HAGAR

U/S: 498A, 406, 34 I1PC

0571072020
Learned PO Mr. Naveen Kumar Kashyap, learmned ASJ-

04{Central)/Delhi is on first half day leave.
Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Manish Gupta, leamed counsel for applicant through VC.
Mr. Ravinder Saini, learned counsel for complainant Mamta through VC.

Reply filed. Copy supplied through electronic mode.

At request, put up for 09/10/2020.
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(Neelofer Abtda Perveen)

First link-Special Judge, NDPS/DELHI/05.10.2020



Bail Matters No.: 1153/2020
State Ve Sanjeev Kumar Sharma
FIR No. :199/2020

PS: Kamla Market

U/s: 4984, 34 IPC

0571072020

Learmned PO Mr. Naveen Kumar Kashyap, learned ASJ-
04{Central)/Delhi is on first half day leave.

Present Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.

Mr. Margesh Pokhriyal, learned counsel for applicant through VC.
10 Ajab Singh through VC.

Applicant has stated that the matter has been settled.

At request, put up for further proceedings / arguments for 13/10/2020.

\ .LL
(Neelofer A% Perveen)
First link-Special Judge, NDPS 5.10.2020



Bail Matters No.: 1154/2020
Stato Va Sunil Kumar Sharma
FIR Mo. ;199/2020

P8: Kamlia Markot

U/8: 4A98A, 34 IPC

0511072020 _ - - |
Leamed PO Mr. Naveen Kumar Kashyap, learnad ASJ-

D4{Central)Delhi is on first half day leave. |
Present Wit Pawan Kumat, Ld Addl PP for the State through VG
Mi Margesh Pokhriyal, learned counsel for applicant througt V.

10 Ajab Singh through VC,

Applicant has stated that the matter has been setiled.

At request, put up for further proceedings / arguments for 1371082040
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(Now Aldda Perveen}
First link-Special Judgo, Nopsmﬁ. WY05.10.2020



Ball Mattors No.: 1155/2020
Stato Vs Seema Sharma
FIR No. :199/2020

PS: Kamla Market

U/S: 498A, 34 IPC

5/110/2020
Learned PO Mr. Naveen Kumar Kashyap, learned ASJ-

4(Central)/Delhi is on first half day leave.

resent: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Margesh Pokhriyal, learned counsel for applicant through VC.
10 Ajab Singh through VC.
Applicant has stated that the matter has been settled.

At request, put up for further proceedings / arguments for 13/10/2020.

(Neelof%en)

First link-Special Judge, NDPS/DELHI/05.10.2020



Bail Matters No.: 1156/2020
State Vs Ratan Chand Sharma
FIR No. :199/2020

PS: Kamla Market

U/S: 498A, 34 IPC

05/10/2020

Learned PO Mr. Naveen Kumar Kashyap, learned ASJ-
04(Central)/Delhi is on first half day leave.

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.

Mr. Margesh Pokhriyal, learned counsel for applicant through VC.
IO Ajab Singh through VC.

Applicant has stated that the matter has been settled.

At request, put up for further proceedings / arguments for 13/10/2020.

A
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(Ne@e/A a Perveen)

First link-Special Judge, NDPS/DELHI/05.10.2020



Balt Mattors No.: 1230/2020

State Ve Satyam Shivam @ Shivam Kumar
FIR No. :291/2020

P8: Sarat Rohilla

U/s: 194, 197, 34 1PC

051072020

Learned PO  Mr. Navean Kumar Kashyap, loamesd ASJ-
p4{CentralyDethi is on first half day leavo.
Present A Pawan Kumar, Ld. Addl. PP for the State through VG

M. Anuj Kumar Garg, learned counsel for applicant through Vi,

At request, put up for 12/10/2020.
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(Neolofér Abida Perveen)
First link-Special Judge, NDPS/DELHI/05.10.2020




Bail Mattors No.: 1345/2020
State Vs Nitesh Phore
FIR No. :30/2020

PS:Rajinder Nagar
UIS: 452, 307, 34, IPC & 25 Arms Act
0511072020

Learmned PO Mr. Naveen Kumar Kashyap, learned ASJ-
04{Central)/Delhi is on first half day leave.

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Lalit Yadav, learned counsel for applicant through VC.

At request, put up for 09/10/2020. "
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(NeeloferAbida Perveen)
First link-Special Judge, NDPS/DELHI/05.10.2020



Bail Matters No.: 1362/2020
State Vs Gopesh

FIR No. :137/2020
PS:Rajinder Nagar
U/S:452, 392, 34 IPC

05/10/2020

Learned PO Mr. Naveen Kumar Kashyap, learned ASJ-
04(Central)/Delhi is on first half day leave.

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Rishikant Mishra, learned counsel for applicant through VC.

\
(Nemf t Abida Perveen)

First link-Special Judge, NDPS/DELHI/05.10.2020

At request, put up for 13/10/2020.



Bail Mattars No.: 139172020
Stata Vs Arun Kumar
FIR MNo. 125312019
PG: Prasad Nagar
urs: 406, 34 1IPC
574072020 |
Learned PO Mr. Naveen Kumar Kashyap, leamed ASJ-
4{Central}Dethi is on first half day leave.
resent Wi Pawan Kumar, Ld. Addl. PP for the State through VC.
Ms. Yashika Arora, leamed counsel for applicant through vC.

At request, put up for orders for 06/10/2020.
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(Neewﬁzr Ab?da Parveen)
First link-Special Judge, NDPS/DELHUI05.10.2020



Bail Matters No.: 1393/2020
state Vs Nikul Raju Tamanche
FIR No. :246/2020

PS: Sarai Rohilla

05/10/2020
Learned PO Mr. Naveen Kumar Kashyap, learned ASJ-
04(Centra|)IDeIhi is on first half day leave.
Present: Mr. Pawan Kumar, Ld. Add|. PP for the State through VC.
Ms. Deepali, learned counsel for applicant through VC.

At request, put up for orders for 06/10/2020.

(Neelofér Abida Perveen)
First link-Special Judge, NDPS/DELHI/05.10.2020



Baill Mattors No.: 1403/2020
Stato Vs Shiva

FIR No. :262/2020

PS: Lahori Gate

U/S: 25, 64, 59 Arms Act

05/10/2020

Learned PO Mr. Naveen Kumar Kashyap, learmed ASJ-
04(Central)/Delhi is on first half day leave.

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. P.K. Garg, learned counsel for applicant through VC.

Reply filed. Copy supplied.

At request, put up for arguments on 08/10/2020.
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(Neelofer Abida Perveen)

First link-Special Judge, NDPS/DELHI/05.10.2020



Ball Mattars No,: 1404/2020
Gtato Vs Marosh @ Kala
FIR Mo, :282/2020
P8 Barai Rohilla
uig: 356, 3719 1PC
057102020

Leamed PO Mr. Naveen Kumar Kashyap, feaened  ASJ-
p4{Central)Delhi is on first half day leave.

Prezent. Mt Pawan Kumar, Ld. Addl PP fot the State through VG
Nir. P K. Garg, leatned counsel for applicant through YC.

Reply filed. Copy supplied.
At request, put up for arguments on 08/10/2020.
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Nel\\ f( Abida Perveen}

First link-Special Judge. NDPS/DELHI05.10.2020



Bail Mattors No.: 1405/2020
Stato Vs Shiva
FIR No, :64/2020
PS: Lahori Gate
U/8: 356, 397, 411, 34 IPC
0574072020

Learmned PO Mr. Naveen Kumar Kashyap, learmed ASJ-
04{Central)Delhi is on first half day leave.

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. P.K. Garg. learned counsel for applicant through VC.

Reply filed. Copy supplied.
At request, put up for arguments on 08/10/2020.
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(Neeloter A;ida Parveen)

First link-Special Judge, NDPS/DELHI/05.10.2020



f3ail Mattars Mo 140512020
Biata WVa Pawan Qeowar
E18 Mo . 21471020

£ra - Hajinder Magar

Qe
Leatpad PO Mr.  Naveen Kumat Kashyag. leasriad  ASJ-

Dethi ir on first hatf day teave,

QaCemtral)
Sronent W Cawan Kumat L4 Addl PP foe the Hiate hrnuigh VG
tnr appiicant through WG

Wi Synd Thwari, leamed connsal

Reply not filed by tha 10 lssue notice 1o 10 ta fle repty B7 e nett disle

ot hearng
Pt up for 07/10/2020. w
3 'i‘f/{:
(Nee!o’ét Abidy Pervesr)
JOELHIDS. 10,2020

First link-Special Judge. NDPS



Bail Matters No.: 1407/2020
State Vs Mohd. Naushad
FIR No. :11/2020

PS: Railway Main Delhi

05/10/2020
learned ASJ-

Learned PO Mr. Naveen Kumar Kashyap,

04(Central)/Delhi is on first half day leave.
Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.

Mr. Saifai Ahmed, learned counsel for the applicant through VC.

Reply not filed by the 10. Issue notice to 10 to file reply by the next date

of hearing.
Put up for 08/10/2020.

\\\”‘
(Neeloféer Abida Perveen)
First link-Special Judge, NDPS/DELHI/05.10.2020



Ball Mattors No.: 1408/2020
Stato Vs Lalit @ Aniket
FIR No. :12296/2020
PS:Rajinder Place
05/10/2020

Learned PO Mr. Naveen Kumar Kashyap, learned ASJ-
04(Central)/Delhi is on first half day leave.

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Parmod Kumar, learned counsel for the applicant through VC.
Reply not filed by the 10. Issue notice to IO to file reply by the next date
of hearing.

Put up for 07/10/2020.

(Neelofer Abida Perveen)
First link-Special Judge, NDPS/DELHI/05.10.2020



Bail Matters No.: 1409/2020
State Vs Kishan @ Kalu

FIR No. :214/2020
PS:Karol Bagh

05/10/2020

Learned PO Mr. Naveen Kumar Kashyap, learned ASJ-
04(Central)/Delhi is on first half day leave.

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Pradeep Dabas, learned counsel for applicant through VC.

Reply not filed by the 10. Issue notice to 1O to file reply by the next date
of hearing.

Put up for 07/10/2020.

QA

(Neelofer Abida Perveen)
First link-Special Judge, NDPS/DELHI/05.10.2020



Bail Matters No.: 1410/2020
State Vs Sunil

FIR No. :436/2018

PS: Karol Bagh

05/10/2020

Learned PO Mr. Naveen Kumar Kashyap, learned ASJ-
04(Central)/Delhi is on first half day leave.

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. K.Z.Khan and Mr. Deepak Kumar, learned counse! for applicant
through VC.
Reply not filed by the 10. Issue notice to 10 to file reply by the next date
of hearing.

Put up for 12/10/2020.
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(Neelofer Abida Perveen)
First link-Special Judge, NDPS/DELHI/05.10.2020



Bail Matters No.: 1411/2020
State Vs Mujeebudin

FIR No. : 172/2020
PS:Kamla Market

05/10/2020

Learned PO Mr. Naveen Kumar Kashyap, learned ASJ-
04(Central)/Delhi is on first half day leave.

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Hakim Khan, learned counsel for applicant through VC.

Reply filed. Copy supplied.

At request, put up for arguments on 09/10/2020.

(Neelofer Abida Perveen)
First link-Special Judge, NDPS/DELH1/05.10.2020



Ball Mattars No.:1412/2020
State Vs Sadiqeen

FIR No. :210/2020
PS:Sarai Rohilla

0511072020

Learned PO Mr. Naveen Kumar Kashyap, learned ASJ-
04{Central)/Delhi is on first half day leave.

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. S.P. Sharma, learned counsel for applicant through VC.

Reply filed. Copy supplied.

At request, put up for 06/10/2020.
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o (Neelofeébida Perveen}
First link-Special Judge, NDPS/DELHI/05.10.2020



